
_Ha2ari Courts, Delhi are hereby directed to attend the function of Kavye Gosthi on the date,

Most-Urgen

QFE!<;€QFIH€.EB_Ll\l¢lPAL DISTRECT 8: 5E5$l0I\l5 JUDGE lHQ§l= BEL"!

The following Sr. Personal Assistants and Personal Assistants posted in Central District, T15

ORDER

vanue & time mentioned against atheir names:-

l
i Si. No. i Name of Sr. PA/PA J‘

,|-_

J Designation with Place of posting Date, Vaneu & timing
Sh. Dinesh Kurnar ‘ PA in the court of Sh. Sanleev Kumar

1- EC26987282 Aggarwal District Judge lCommerciai'
Court)-O1, Central, Tls Hazari Courts, Delhi. I

l Central. Tis Hazari Courts, Delhi.

Sh. Vougai Kishore PA in the court of Sh. Rajesh Kumar Goel. I
2- J EC:13706 *1 District Judge (Commercial Court)-O2, J |

3- E
h. Pankai Rawat
C: 11377083 District Judge [Commerciai Court)-0

Central, Tis Hazari Courts, Delhi.

Sr. PA in the court of Ms. ilia Rawat,
2.1

_,,,,.._

P
- "1U‘)

h. Gian Bahadur PA in the court of Sh. Anli i<r. Sisodl
C: 73896462 L District Judge (Commercial Court)-0

. Central, Tis i-lazari Courts, Delhi.

To
-PE’

5. ,5
A-i

C: 74461940
Hazari Courts, Delhi.

_~:Wwl7§h.7Yashdev’ if 7 PA irtthe court of Sh. Umed Singh,Districtl (Monday)
Judge (Commercial Courti~05, Central, _Tis J

l
I

57‘

4;-.._;;_.l-

rnu:~

-it
12.08.2024

Room No. 135,
_ __ _ Conference HaIi,Tis

h. Akash Vaclav =PA in the court of Sh. Nikhil Chopra, Hazari Courts Compiexi
C: 162556104 itlistrlct Judge (Commercial Court)-06, Delhi

ll Central, Tis Hazari Courts, Delhi.

07 , Central, Tls Hazari Courts, Delhi.

,_Ms.__Ii_eena Khari LPA in the court of Sh. Mukesh Kumr,
7..- E‘C:3601 . Gupta. Dlstrictludge, (Commercial Court)-§ Onwérds

l EC: 3381 Hazari Courts. Delhi.

ll Sh. Yash Prakash PA in the court of Sh Amlt Kumar. District
3- lChugh Judge, (Commercial Court]-08, Central, 'i"|s l

Central, Tls Hazari Courts, Delhi.

Ms. Rajani Outta lsr. PA in the court of Sh Deepak Garg.
9- I EC: 3690 District Judge (Commercial Court)-09,

‘ l

Sh. Sucha Singh ‘ PA in the court of Sh. Ajay Pandev, District
'1Q- EC: 3474 , Judge (Commercial Court)-10, Central, Tl5

. Hazari Courts, Delhi.
e lMs Priyanka Rawat i PA in the court of Sh. Sanjay Sharma-ii,

11. EC: 79647113 District Judge {Commercial Court)-11, ,
Central, Tis Hazari Courts, Delhi.

C EC: 46187033 Central, Tis Hazari Courts, Delhi.

Sh. Shutiham Kumar PA in the court of Ms. Ravinder Bedl,
12- Srlvastav District Judge {Commercial Court)-12,

From U4'0iJ pm

___ _ t _ _ _7_ _._ 7 _ __
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."-"-' -- T---—-F ' ' - —~- -¢-—[~ ~—+ ;7—— ~-————, “"TMsi.sr.sii,r;hcia ' '.PAin' tTié25{mrsii. M. K. nagasi, Dana '

. 13- EC : 3024 l Judge (Commercial Court]-'13, Central, Tis
Hazarl Courts, Del '1 hr. 1

' ll\1ls.i(alpana (PA in the Mediation Centre, Tis Hazari 1
14- EC: 13547 ‘ 1 Courts, Delhi.

‘. ._. ....-.s ._-- - .____l .._.___ . _ _, ,, _ , _ .....e s ,1 '
‘Ms. Renulturnari PA in the Mediation Centre, Tis Hazari ‘

‘ 15. ,EC:16252266 C0urls,DeihI ( 12'"3'2°24 ,
D. . , , e_-,.-..-.:.s__- . . . ._i (Monday) J
I ,Sh.Arvind Kumar PA in the court of Sh. Ra] Kumarl
A 15- ' EC : 12794319 ASJ-05, Central, Tis Hazari Courts, Delhi. Room |\]q_ 135,
-__- . .___.,.._. _ C1,, , , , ____ _ _ _ 1 -

s.SancharlRay i PA in the court of Sh. Praveen Singh,| C°"f°'e"°e Ha"'T|'5 J
17 c= ss20ess7 l Districtludge-11, Tis Hazari Courts, Delhi. Hal.“ c°"-"|::ic°"‘P ‘“"

. De A
s. Suman Lata i PA in the court or Sh. Ram Lal Meena —
C: 3611 Spl. Judge, Electricity Court-02, Central, Tis

3 Hazari Courts, Delhi. . FPO?" 94109 Pm
(I ,.-*.-e_ .__ . . _.__.;' _ , , _ _______::__ C _ j onwards ;
A Sh. Rohlt Marin r. PA in the court of Sh. Rakesh Kumar-lV, ‘ 1
. 19- _EC: 12135944 .i-02, Central, Tis Hazari Courts, Delhi. l
l_"”:W'iTi§i§.'|?Yt£§;l.=h""' 7 i PA ll‘i tlieicourt arseaaiarariiaaetsts.‘D l
, 20. J'|sc;s2ss230s District Judge-07, Central, re I-lazarli

m

._._..:_-._...._

--,.i.__._._.--A.-

]>I/IU1

, 1a.

»_ s q _ , ,, ,ii§29_=e-Qslbe, -___,_,__._.__.,,,-,-l _ . .
1. The above mentioned Sr. Personal Assistants and Personal Assistants are hereby directed to attend the above said

function without failure and give their cooperation in the function.

2. Non-conrpiiance of this order shall he considered deliberate lnsuborclinatlon and disciplina tion shall be taken
against the officials, as per rules. '

, Q’lYl"’l
(SANJAY GARG-I}

PRINCIPAL DlSTRlCT & SESSIONS JUDGE (HO.s)
._ DELHI

l\io.L{ 60 lb Q Li G I Admn-I/P & T/_i'i0.s/2024 Dated. Delhi the ______‘___i‘?,’i:__/I

' Q‘9J3Yi°.!'1_’e‘a¥d.°§l for iafermatiqn and.nsss§$anr §!FF'=!=1§9= - U 8 AUG (Hm
. The Chairman, Central Hindi implementation Committee, District Courts, Delhi.

-bwlwr-

. The Nodal Officer, Central Hindi implementation Committee, District Courts, Delhi.

. The Officer in-Charge, Computer Branch, Central, Tis i-iazarl Courts, Delhi.

. The Officers concerned with the request to relieve the said Sr. PA/PA from the court well before
stipulated time.

5. The Personal Office of the undersigned.
6. Ms. Archana Kalra 8; Ms. Slmmi Kapoor, Administrative Officer (Judicial), Central, Tis Hazari Courts.

Delhi with direction to remain present in the function mandatorily.
7. The Administrative Oificer (JudI.), Administration Branch-I, Central, Tis Hazari Courts, Delhi.
8. The Officials c ncerned for nece sa com llance -Q 5 W P -
9. The Dealing Official. Personal File, Administration Branch-l, Central, Tis i-lazari Courts, Delhi.
10. The Dealin Official, Hindi Section, Central Tis Hazari Courts, DelhiS I. . . , -
11. The De ' official, Layers, Computer Branch, Central, Tis Hazari Courts, Delhi.
12. V e Web-site Committee, Tis Hazarl Courts, Delhi.

PRINCIPAL DISTRICT s SESSIONS JUDGE (H05)
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